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!ncome Tax Appellate Tribunal, Chandigarh Benches, Chandigarh

Date:03.05.2026

Sr. No. ITA/MA/SA No. Name of the case Bench Date of
hearing

Order
Pronounced

Date

Resu lt

Author: Sh. Laliet Kumar, JM Co-Author: Sh. Manoj Kumar Aggarwal, AM
t ITA No. 1268/Chdlzs Al Rasheed Charitable Society A 02.06.2026 02.06.2026 Allowed

2&3 ITA Nos. 554 &
sss/chd/2s

Baba Budhaji Foundation Trust A 02.06.2026 02.06.2026 Allowed

4&5 ITA Nos.406 &
407 /Chd/26

Chandigarh Educational Trust A 03.06.2026 03.06.2026 Allowed

6 ITA No. 1744/Chd/2s Tara Chand A 02.06.2026 03.06.2026 Dismissed
7&8 ITA Nos. 1143 &

1,1,44/Chdl25
Dilwar Singh A 03.06.2026 03.06.2026 Allowed

9&10 ITA Nos. 700 &
701/Chd/26

Jugraj Singh Gill Charitable
Trust

A 03.06.2026 03.06.2026 Allowed

Author: Sh. Manoj Kumar
Aggarwal, AM

Co-Author: Sh. laliet Kumar, JM

1to5

6

ITA Nos. 1446 to
L4s0/chd/2s

Sh. Satish Kumar B 18.05.2026 02.06.2026 Allowed

ITA No. 1,1,23/Chd/25 Sh. Pawan Bansal B 20.05.2026 02.06.2026 Pa rtly
Allowed

7 ITA No. 1.384/Chd/2s By Deptt. B 20.05.2026 02.06.2026 Dismissed
8 ITA No. 919/Chd/2s Sh, Vikrant Sandal B 27.05.2026 02.06.2026 Pa rtly

Allowed
9 ITA No. s87lchdl26 Shiv Manav Nirman Sansthan B 25.05,2026 03.06.2026 Allowed

10 ITA No. 61.3/Chd/26 Shri Baba Balak Nath Temple
Trust

B 26.05.2025 03.06.2026 Allowed

1.1. ITA No. 61,2lChd/26 Shri Chamunda Nandikeshwar
Temple Trust

B 26.05.2026 03.06.2026 Allowed

12 ITA No. s89/Chd/26 Guru Gaddi Baga Prabhu Dayal A 26.05.2026 03.06.2026 Allowed
13 ITA No. 102/Chd/26 Hartek Power P. Ltd. A 25..052026 02.06.2026 Allowed
t4 ITA No. 6s3/Chd126 Excise and Taxation Technical A 01.06.2026 02.06.2026 Allowed
15 ITA No. It8o/Chd/2s ITO Vs Green Foods A 25.05.2026 02.06.2026 Dismissed
1.6 ITA No.91,/Chd/25 Sh. Vinod Kumar A 0r.06.2026 02.06.2026 Allowed

02,06.2026

*KRegistrar

t7 SA No. 39/Chd/26 Helcon lndia P. Ltd. A 02.06.2026 Allowed


